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clauss (w)»af égluse (23c) of Seétioﬁ'?ﬂ,@? the Incﬁma—tax'act.
1961 (43 of !56&); the Csﬂtrhﬁ Gava:nméntjﬁeraby netifies -
% Raja Charity Trust, Raja Palatyam, Tamil Nadu ", for the

AT o putansa of the said subaéiansé fai_ths aaésssment:yaags 1990-91

t/ | - to 199'2493 suhje‘z}t to the fﬁliawing ex;nﬁitj.ms,r namelyi=

(i) the asssssee will apply its incm, or accumul ate
for application, wholly and exclusively to the
cbjects fns which it is gstablished;

(ii) the asssasse will not invest or deposit its funds
< B - (othsr than voluntary contribytions received and
o0 : ‘ - mainteined in the form of jewellery, furniturse stc,)

' for any perisd during the previcus years relevant to-
the asssssment years msnticned above ci:he@uiae than
in any one or more of the forms or medes =3 spscifiaé
in sub-section {5) of Ssction 113

(1it) this notification will not apply in :mbtien to any

- income being profits and gains. of business, unless
the business is incidental to the attainment of the
abjectives of the assessce and sepaiate books of
accaunts arc maintained in :espest of such businsss,
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